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SEFRTREE

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI

ORDER

The transfer and posting of the following officials is hereby made with imm edlate effect:-

5|-N0‘T Name of the official l From 1— To
(Sh.Raieet [P in the court of Sh. Rakesh Kumar| . . " T oo
| 1 |s/6 sh. Ditbagh Singh Singh, Ld. DJ-02 (NW), Rohini zﬂ‘w‘)” Rg}ﬁnfgg:};fm';,‘;]su"”m"‘cl
I{E.C.-13971230) B ) Courts, D_e_ll'li._ ) ) ~ ] ‘_ o . '
Ms. Aditi _curn-re) PA in the court of Sh. Rakesh Kumar bt
i 2 'Dfo Sh, Ajai Pratap Singh E’QW';‘ ggﬁm"i"é‘gflg B‘é‘,ﬁ?l CUMRC| Singh, Ld. DI-02 (NW), Rohint Courts, | Lo
| __j(E.Ac.-soawissz)_ _ 7[ & S Dell |Dethi. s
JIA/Asstt. in the court of | i ;,
i ‘ 1. Ms. Shivangi Mangla, Ld. JMFC, NI f
'Sh. Gaurav Kanojia iAct, Digital Court-02 {NW), Rohlni:
S/0 Sh. Satish Kumar JJA in Record Roam, Rohini Courts,, COUrtS, Delhi (in the forenooni
3 Kanajia |Delhi | sessions) and
(E.C‘23478800) : "2, Ms, Shiruti Sharma~II, Ld. JMFC, NI
Act, Digital Court-0% (NW), Rohin 3
] | |Courrs, Delhi (in the afterncon’ « Ha
: sessions) i l; '
P Ehosmmormn mew e meap mae mE mEL o e s ms - 9
: %etlred official (Re-engaged)/Asstt. | ‘
'Sh. Surinder Kumar  in the court of Ms, Shivangi Mangla, | Retired official (Re-engaged) in the,
.S/o Sh. Nand Kishore 'Ld. JMFC  NIA, Digital Court-02(Record Room, Rohini Courts, Delhi '
|

{NW), Ro_hini Courts, Delhi.

‘ |Retired official (Re-engaged)/Asstt. _
' 5 |Sh. Anand Ballabh in the court of Ms. Shruti Sharma-I1, | Retired official (Re-engaged) in the:
-S/0 Sh. Bansi Lal Sanwal | Ld. JMFC NIA, Digital Court-01|Record Room, Roini Courts, Delhi i
‘lin), Rohinl Courts, Delhi.

b owE e i m—

Sh. Sathir Kumar
‘ 6  Sfo Sh. Ram Singh
(E.C.-21237635)

¢ S Rajinder Kurar
' 7 S/o Sh, Mehar Chand

;__‘ S DR (e S S L - — —

Orderly in the court of Sh. Rajinder Orderly in the court of Ms. Susheel/

Kumar, Ld. AS)-05 (NW), RohiniiBala Nagar, Ld. AS)-01 (POCSO)!
' Courts, Delhi B {NW), Rohini Courts, Delh

'Orderly in the court of Ms. Sugheel| Orderiy in the court of Sh. Ra;mder‘

Bata Nagar, Ld. AS)-D1 (POCS0)|Kumar, Ld. AS)-05 {NW), Rohint

s, Delhi |

__{{E.C.~34357941) o {Nw, Rohini Eﬂ)_urlsLEelhi_

- (Cz
Note:- (1) Non-compliance of this order or immediately proceeding leave shall be considered deliberate . :l't' Ef
insubardination and disciplinary action shall be taken agaidst the official as per rules. ‘ ’

s
(VIRENDER KUMAR BANSAL) ' r
PRINCIPAL DISTRICT & SESSIONS JUDGE L
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI

No.=2(2)/Admn. I, II&ILY/NW/RC/2024/ iS’ 319-3 5~ 9 _ pate I ] o8Rex b

Copy forwarded for infarmation and necessary action to:-

Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi,

The Judicial Officer{s} concerned, Rohini Courts, Delhi.

The Officer In-Charge, Accounts Branch (NW)}, Rohini Courts, Dalhi.

Tha Sr. A.0.{2)/A.0.{3), Administration Branch-1, II & III (Central), Tis Hazari Courts, Delhi,
The Record Officer, North-West, Rohini Courts, Delhi, w

The Dealing Official, Personal Fita, Administration Branch-1, II & ITI {Central}, Tis Hazarni Courts, Delh.
The Dealing Official, ACR Cell, Tis Hazari Courts, Delhi,

The Wab-site Committee, Rohini Courts/Tis Hazari Courts, Delhi.

2. The Dealing Official, Server Room, Rohini Court/Tis Hazari Courts, Delhi.

10. Personal Office of the undersigned. :

11. The Facilitation Centre, Rohini Courts, Delhi.

PN




12.
13,

14,
15,

The ALIQ, Library Branch, Rohinl Courts, Delhi.

The Dealing Official, LAYERS seat, Rohini Courts/Tis Hazari Courts, Dalhi for uploading this order on
LAYERS.

The official{s) concerned.

The Dealing Official, R&I Branch, Rohini Courts, Delh! with the direction send copies of each of the
Relieving Report and the Joining Report of the above named official{s}, oh immediate receipt of the
same, to the Administration Branch concerned (North-West), Rohini Colrts, [Dethi.

i
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PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI

ra



